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Assistant Registrar
C.EST.AT, New Delhi

To: l. M/S SIGMA ELECTRONICS
2. SAGAR ELECTRONICS

~

3. VASIIDEVY MOOI.RATANI

BAGGA BUILDING /94, KANWAR NAGAR,
CHANDI KI TAKSAL, JAIPUR-302002.

M/S 6GMA ELECTRONICS Appellant
Vs
THE COMMISSIONER OF CUSTOMS. JAIPUR Respondent

I am directed to transmit herewith a certified copy of Final order No. C/351-353/08-CUS. DATED 19.09.08

passed by the Tribunal under Section 129, (B) of the Customs Act,1962 & Financial Act 1994 relating to Service Tax

e

Assistant Registrar
(Customs Appeal Branch)
Copvto:
1. Respondent

THE COMMISSIONER OF CUSTOMS. JAIPUR

NCRB, STATUE CIRCLE, C-SCHEML. JAIPUR
2. Adv. / Consult MR, V R SETHI, ADV.
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RANJEET NAGAR, NEW DELHI.
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, COURT No.I
NEW DELHI
Customs Appeal Nos.994-996/2005-Cust(Br)

Date of Hearing: 19.9.2008

M/s Sigma Electronics & Others Appellant
(Rep. by none)
Vs
CC, Jaipur Respondent

(Rep. by Shri Vijay Kumar, DR)

Coram: Hon’ble Mr. Justice S.N. Jha, President
Hon’ble Mr. M. Veeraiyan, Member(Technical)

nc| ORDER No. C—/%F/ S 35*5./@'57

Per Justice S.N. Jha:
When the case was called, none appeared on behalf of the appellants. There is
no request for adjournment. The appeals are dismissed in default.

(Order dictated and pronounced in the open Court).

(Justice S.N. JHA)

Presiden¥
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( M Veeraiyan) f
Member(Technical)
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